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FT.3M. 5232(37).—Fr= T TLEHL, T TN ATATT 1956 (1956 F1 48) (Fr&r zo® zae
THT Sh ATATTAH Fgl TAT &) il 1T 3F T IT-8TT (1) BT T&T ATRAT HT TTNT Fd gU, Tg THTETH
21 ST F Tt o wed waer T F @ 5ot § NH347-B & f6.#T. 1 7 f.61.36.765 % & 4-@0< *
AT (FTEFuT/Uee ieeT Aigd 2-9/4-A9 T S9TET Sl11E), AL, Tawd= 3 TATAT 6 AT TATSI
* forT a7 i srfera g S |@fer avie §= stqaer | &3 @ 8, U O #7 99T w6 oI
ST T B0 LAl 2

Fre AT =A<, ST 3% G # Baas g, I Afaf=aw &t g 37 6t IT-am7 (1) F eI qarh
TSI o TorT UHT I o ITANT 92 TSI H TH ATSEEAT & TR il a0 & e & & ae st
AT TR FT AT

U T ST HEH ST, AT AAART ATAFRT (T97%a), Hiahria &7 forfad =7 7
TEQT T STTUST 37 IEH IHH ST ATARIAT o7 SATUI 3T Teqwq TTIERTS, ST IRl Hl HRRTd &9 7
7 Trelt faferes T9rae g0 o S &7 @9 T S UHT Saiidi 6l g9ars & TETq a7 UHT 37 i
T & THT, IS FIS 21, OF Ta9 TR Aaeds G0, A9 FRT AT qf Idl F SATATT HT
TRAT AT SAATATT T T

3IF afarfeem 7 omer 37 it ST-aTT (2) F AT TeAw wrier g AT = wre ofF smaer
faw grm

7843 G1/2025 )
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TH ATEAAT & AT AT ATAT T 6 L@ T T A TAT IMAFMET 6 36 wMATAT §
ITASH ¢ AT 3T (gdag ARt T ALrerr B s aekar 2

AqgHAT
e T9T 11T o G forel & NH347-B & f.#1. 1 7 .41, 36.765 = 1w 311 st ST+ a1t 52471
Tred sToraT |§¥=aT aigd G w1 w@fer fEawor
TS T ATH: HET T IEEEIGIG GG
FoT wferT W qfy F7 Tf f wFh TR AT || I BT AR
gEIT THL A6 FRR)
(T
THE)
1 2 3 4 5 6
T HT ATH; e
AT T ATH: AT
0.0144
1 101/1 sty iRt 0.0144
™ )
0.0172
2 102 sty JerfEifera 0.0172
T (FFAT)
0.0068
3 103 R |[dETEd aae 0.0068
(FFAT)
0.0067
4 1111 sty JerfEfera 0.0067
T (FFAT)
0.0045
5 111/21 sty JerfEifra 0.0045
™ )
0.0037
6 1117212 IGELl EIGICT 0.0037
T (FFT)
0.0021
7 111/2/3 sty JerfEifra 0.0021
T (FFT)
0.0034
8 115 g ([T 0.0034
(FFAT)
0.021
9 116/1 sty JerfEifra 0.021
T (FFT)
0.004
10 117 sy ferfEifra 0.004
™ (FFAT)
0.0138
11 118 sty gfFaaET 0.0138
(FFAT)
0.0167
12 119 sy ferfEifra 0.0167
T (FFAT)
0.0289
13 124/1 sty [erfEifra 0.0289
™ ()
14 125/1 EEL ElR/EIEIRE] 0.003 0.003
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(FFAT)
0.0203
15 126/1 FIREIEIET] 0.0203
(FFAT)
16 127 TrEdT 0.0093 0.0093
(FFTT) '
0.0155
17 132 Fi/fET 0.0155
(FFAT)
0.0307
18 134/1/2/1 Fiu/faa 0.0307
(FFT)
0.0065
19 137 /R 0.0065
(FFAT)
20 145 T 0-332 0.332
(FFTT) '
0.0172
21 19/1/3 o/ 0.0172
(FFAT)
0.0433
22 19/2 EEICiR) 0.0433
(FFAT)
0.0157
23 19/3 REEIEIENEEIEIR] 0.0157
(FFAT)
24 7 T 00135 0.0135
(FFAT) '
0.0628
25 8/1/2 Fiu/fEfa 0.0628
(FFT)
. . 0.0115
26 8/2/1 EIRIEICIE RG] 0.0115
(FFAT)
0.0081
27 8/2/2 Fiu/srfEta/fit 0.0081
(FFAT)
0.0169
28 9/1/1 i/ 0.0169
(FFT)
0.0029
29 9/181/1 ElR/EIRIEE] 0.0029
(FFAT)
0.0161
30 9/182/1/2 FEEIEIET] 0.0161
(FFAT)
0.0294
31 9/182/2/1 FEEIEIET] 0.0294
(FFAT)
0.0107
32 9/183 ElR/EIEIEE] 0.0107
(FFAT)
33 9/2 T 0.0114 0.0114
FF) '
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0.0106
34 9/3 IBEl EIEIE IR 0.0106
(FFAT)
0.0044
35 98/1 EEL ElRIEIEIE 0.0044
(FFAT)
0.0081
36 98/2 IBEl FIREIEIET] 0.0081
(FFAT)
0.0083
37 99 IBEl FIREIEIE] 0.0083
(FFAT)
ATie =T AT <Al
0.0213
38 144 T |[AEw 0.0213
(FFAT)
0.002
39 145/1 ErCAr N | CEGTEY 0.002
(FFAT)
0.0029
40 147/3 TTETT ([T 0.0029
(FFAT)
0.0009
41 148/1 ErCAr N | CECTEY 0.0009
(FFAT)
42 158 BEil Fi/fEfa 009 0.03
(FFTT) '
0.0162 0.0000016
43 159 IGEl IGIEE
™ (i )
0.0268
44 161/1 IGELl Fiu/fEfa 0.0268
(FFT)
0.0121
45 161/2 aET |[TRT 0.0121
(FFAT)
. 0.0117
46 161/3/2 sty BIRIEIGIE] 0.0117
(FFAT)
0.0362
47 162/5 sty FREIEIE] 0.0362
(FFT)
0.0384
48 162/6 IGELl Fiu/fEfa 0.0384
(FFAT)
0.0219
49 163/1/2 sy i/ 0.0219
(FFAT)
0.0236
50 163/1/3 sy i/ 0.0236
(FFAT)
0.0751
51 163/2/1 sty i/ 0.0751
(FFAT)
0.0471
52 164/1/1 sty EIREIET] 0.0471
(FFAT)
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53 164/2/1 EEl i/ (;ngi?; 0.0553
54 164/3 EEL Fiu/ffT (;;);32) 0.0162
55 164/4 fasf T/t (;g;i‘; 0.0194
56 164/5 fasf T/t (;gj:i 0.0209
57 164/6 EEL i/ (;g;z‘; 0.0164
e T ATH: THATAT

58 10 BEil F/fEf (;gj: 0.0254
59 101/2 EEL o/ (;2;_16; 0.0116
60 108 BEil F/afitm (;’;:7) 0.0097
61 410/8 EEL Fiu/srtET (%;;2:?; 0.003
62 412/14 REL EIRlGIEE] 001 0.01

(FFT¥)

63 413/14/1 i T/t (;'gji‘; 0.0684
64 60/2 EEL Fiu/ffT (;gj: 0.0027
65 61/1/2 i T/t (;:: 0.0879
66 63/1 EEL Fiu/ffT (;’2;:1) 0.0101
67 64/3 i T/t (;2225) 0.0665
68 68 EEL Fiu/ffT (;:z?; 0.3233
69 75/2/1 EEL Fiu/fEfT (;j: 0.0316
70 77/2 EEL i/ (;;;:i 0.1105
71 81/1/2 EEL Fiu/ffT (;gjf) 0.0012
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0.0153
72 9 [EEL Fiu/ff 0.0153
(FF2a7 )
0.0206
73 95 EEL Fiu/ffT 0.0206
(FFAT)
0.0377
74 96 EEL Fi/fET 0.0377
(FF2a7 )
T T AT TSRSy
0.0422
75 147111 EEL Fiu/srfET 0.0422
(FFAT)
0.0017
76 260/2 EEL Fiu/ffT 0.0017
(FF2a7 )
0.0029
77 299 ARy || 0.0029
(CRERES)
0.3189
78 300/1/3/2/1 EEL o/ 0.3189
(CRERES)
0.0191
79 300/1/4 GEl EIRMEIEE] 0.0191
(FF2a7 )
0.4586
80 300/1/5 EEL Fiu/fEfT 0.4586
(CRERES)
0.2202
81 314/7 EEL EIEEIET 0.2202
(FF2a7 )
T FT ATH: HISAT GrAET
0.0164
82 103/11 EEL Fiu/srfEfT 0.0164
(CRERES)
0.0289
83 103/12 EEL Fiu/srfEfT 0.0289
(FF2a7 )
0.0405
84 106/1/1/1 GEl T/t 0.0405
(CRERED)
0.0174
85 106/1/1/3 EEL Fiu/ffT 0.0174
(CRERES)
0.0525
86 106/2/2 GEl T/t 0.0525
(FF)
0.0086
87 112/10 EEL ElR/EIEIRE 0.0086
(CRERES)
T T AT BT ARAT
0.0098
88 115/12 GEl ER/EIEE) 0.0098
(FF)
0.0275
89 115/5/1 EEL Fiu/ffT 0.0275
(CRERES)
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0.1605

90 119 FiO/wTH 0.1605
(FF2a7 )
0.1867

91 120 FiO/wTH 0.1867
(FFAT)
0.0459

92 95/1/1/1 EIRIEIEIE ) 0.0459
(FF2a7 )
0.0477

93 95/1/1/2/1 EIRIEIEIE ) 0.0477
(FFAT)

UEEIGIGACICEUIE
0.2318

94 2511 Fiu/ffT 0.2318
(FF2a7 )
0.3241

95 251/2 i/ 0.3241
(CRERES)
0.2974

96 251/3 o/ 0.2974
(CRERES)
0.3826

97 252/1 EIRMEIEE] 0.3826
(FF2a7 )
0.486

98 271/1/3 Fiu/fEfT 0.486
(CRERES)
0.0138

99 272 AAE 0.0138
(FF2a7 )
0.1021

100  ||273/1 EIEEIET 0.1021
(CRERES)
0.0722

101 273/5 Fiu/ffT 0.0722
(FF2a7 )
0.0266

102|274/ Fiu/faET 0.0266
(FF2a7 )
0.0404

103 |[276/2 RIEEIRED 0.0404
(CRERES)

104 ||279 GLEL 00228 0.0228
(FF2a7 ) '
0.0486

105  ||286/1 Fiu/ffT 0.0486
(CRERES)
0.1473

106 [|299/3/1 Fiu/fEfT 0.1473
(FF7)
0.122

107 ||299/3/3 i/ 0.122
(CRERES)
0.0914

108  ||299/3/4 Fiu/ffT 0.0914
(CRERES)
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0.0973

109  |[299/3/5 EEl i/ 0.0973
(@)
0.4104

110 ||299/4/4 EEL Fiu/ffT 0.4104
(FFAT)
0.0137

111 300/3/2 EEL Fi/fET 0.0137
(@)
0.0715

112 [|300/4/1 EEL Fi/fET 0.0715
(FFAT)
0.0094

113 [|314/1/3 EEL i/ 0.0094
(FF7)
0.0527

114 ||314/1/4 EEL Fi/fET 0.0527
(@Fa7)
0.0025

115 |[|315/3 EEL o/ 0.0025
(FFAT)
0.0064

116 316 TR |[ATETE 0.0064
(CEERES)

T T ATH: AT
0.0121

117 100 EEl GLEL 0.0121
(@FAT)
0.033

118 105 IBEl EIRRIES 0.033
(CEERES)
0.0082

119  ||[107 EEL Fiu/fEfa 0.0082
(FFAT)
0.0136

120 108 IEEL Fiu/T=T 0.0136
(FFa7)
0.0109

121 109 EEL T 0.0109
(FFa7)
0.0147

122 111 EEl i/ 0.0147
(FFAT)
0.0254

123|113 EEL ElR/EIRIEE] 0.0254
(FFa7)
0.0229

124 |[115 IEELl ElRIAEL] 0.0229
(FFT)
0.0045

125 116/3 EEL F/TET 0.0045
(FFA7)
0.0326

126 124/2/1/1/1/2 IBEil RIELIPET 0.0326
(FFAT)
0.0105

127 151 AeET ([T 0.0105
(FFAT)
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0.1331

128  [|156/2 RIEGIPED 0.1331
(FFa7)
0.007

129 169/1/8 Fiu/ffT 0.007
(FFAT)
0.2471

130 169/10 Fi/fET 0.2471
(FFa7)
0.2636

131 169/11 Fiu/ff 0.2636
(FFAT)
0.0401

132 169/12 i/ 0.0401
(FFT7)
0.0826

133 |[169/13 Fiu/ff 0.0826
(FFT¥)
0.0824

134 169/2/1 o/ 0.0824
(FFAT)
0.0341

135  |[169/2/2 Fiu/ff 0.0341
(FFT¥)
0.0311

136 169/2/3 Fiu/fEfT 0.0311
(@FAT)
0.0111

137 ||169/2/4/1 i/ 0.0111
(FFT¥)
0.0459

138 |[169/6 Fiu/fEf 0.0459
(FFAT)
0.0121

139 169/7 i/ 0.0121
(FFAT)
0.0169

140 169/9 RIECURED 0.0169
CEERES)

141 ||97 00377 0.0377

qTAT .
(FFAT)
0.0271

142 [|98/1/2 Fiu/fEfa 0.0271
CEERES)
0.0174

143 |(98/2/1/1/1/1 Fiu/fEfa 0.0174
(FFAT)
0.0237

144 98/2/1/1/1/2 i/ 0.0237
(FF7)
0.0258

145 98/2/1/1/2 i/ 0.0258
(FFAT)
0.0232

146 98/2/1/2 i/ 0.0232
(FFT)
0.0257

147 ||98/2/2 ElRVIEIEE] 0.0257
CEERES)
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0.0272

148 (|98/3/1/1/1 [EEL Fiu/srfEfT 0.0272
(FFAT)
0.0254

149 (|98/3/1/1/2 EEL ElRIEIEIE 0.0254
(FFAT)
0.0246

150 98/3/1/1/3 IBEl FIREIEIET] 0.0246
(FFAT)
0.0348

151 98/3/1/1/4 IBEl FIREIEIE] 0.0348
(FFAT)
0.0522

152 ||98/3/1/1/5 EEL Fiu/srfET 0.0522
(FFAT)
0.0104

153 99/2/1 IBEl FIREIEIET] 0.0104
(FFAT)
0.0599

154 [|99/2/2 EEL Fiu/srET 0.0599
(FFAT)
0.0108

155 99/2/3 IGEl ElR/EIRIRE] 0.0108
(FFAT)
0.0103

156 99/2/4 IBEl ERIEIEIE 0.0103
(FFAT)

NIEEIIE AR ES
0.0106

157 55/1/1/1 IGEl Fiu/fEf 0.0106
(FFAT)
0.0053

158 55/1/1/2 IGELl Fiu/fEfa 0.0053
(FFT)
0.0077

159 55/1/2 IBEl i/ 0.0077
(FFAT)
0.0659

160 56 TYET  ||mETer 0.0659
(FFAT)
0.0027

161 59/2 sty i/ 0.0027
(FFT)
0.0101

162 59/3 IGELl Fiu/fEfa 0.0101
(FFAT)

UIEEIEICHCIC G
0.0094

163 26/4 IBEl i/ 0.0094
(FFAT)
0.1027

164 27513 sty THITAT 0.1027
(&)
0.0011

165 278 crearilicicn 0.0011
(FFAT)

166 295 IGEll ElRVIEIEE] 0.0011 0.0011
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(CRERES)
0.3785
167 |[36/1/1/3 Fiu/ff 0.3785
(FFa7)
168  ||37/2 00141 0.0141
TTEAT .
(FFAT)
169  |[37/4 00208 0.0208
TTEAT .
(FFa7)
0.0083
170 ||385/1 Fiu/fEfT 0.0083
(FFAT)
0.0177
171 385/2 Fiu/ffT 0.0177
(FFa7)
0.0043
172|386 Fiu/ff 0.0043
(CRERES)
i FT ATH: oA
35/1/1/1/11/1/1/112,
35/1/1/1/1/1/1/1/1/1,
35/1/1/1/1/1/1/1/112,
35/1/1/1/11/1/1/112,
35/1/1/1/1/1/1/2,
35/1/1/1/1/2, 35/1/1/1/2,
35/1/1/2, 35/1/2, . . 0.0835
173 RIEGIPEE I EREIRIERTE eI IR 0.0835
35/1/1/1/11/1/1/1/2, (@Fa7)
35/1/1/1/1/1/1/1/1/1,
35/1/1/1/11/1/1/1/1/2,
35/1/1/1/1/1/1/112,
35/1/1/1/1/1/1/2,
35/1/1/1/1/2, 35/1/1/1/2,
35/1/1/2, 35/1/2
. . 0.0258
174 (|38/1/1/1/1 RIERNE T EIE N E G 0.0258
CEERES)
175 ||39 T oo 0.001
(¥ ) '
176 |[42 00036 0.0036
TTEAT .
(FF)
0.0369
177 ||43/5 Fiu/fEfT 0.0369
(CRERES)
0.1481
178 ||58/1/2/2/1 Fiu/ffT 0.1481
(FF7)
0.2283
179 ||58/3/1/1 i/ 0.2283
(CRERES)

UEEIEICHEET]




12

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

0.0359

180  |[223/3 [EEL Fiu/ff 0.0359
(FFAT)
0.2527

181 400/2/1/5 EEL Fiu/ffT 0.2527
(FFT)

182 ||403/1 BEil i/ 0157 0.157
(FFAT) '
0.0166

183 406 IBEl RIECUPED 0.0166
(FFAT)

UEEIEICHG IR
0.0573

184 197 TYET ([T 0.0573
(FFAT)
0.0036

185 251/2 IGEl Fiu/ff 0.0036
(FFAT)
0.0088

186  ||58/5/2 EEL o/ 0.0088
(FFAT)
0.095

187 62/1 IGEl Fiu/ff 0.095
(FFAT)

UEEIICRCICICIEL
0.0112

188 326/2 sty LOETSE 0.0112
(FFAT)
0.0354

189 327/2 IGEl Fiu/fEf 0.0354
(FFAT)
0.0736

190 328 sty LOIETSE 0.0736
(FFT)
0.0093

191 334 sty i/ 0.0093
(FFAT)
0.0233

192 451 crearilicicn 0.0233
(FFT)
0.0331

193 452 sty i/ 0.0331
(FFT)
0.0053

194 453 g ([T 0.0053
(&)
0.0647

195 454 sy i/ 0.0647
(FFAT)
Total|| 10.6461016

[T. H. NH-347B/Deshgaon_Khargone/3(a)/3A1]
g ™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
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NOTIFICATION
New Delhi, the 17th November, 2025

S.0. 5232(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National
Highways Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being
satisfied that for the public purpose, the land, the brief description of which is given in the Schedule below, is required
for building (widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation
of NH347-B in the stretch of land from Km. 1 to Km. 36.765 in the district of Khargone in the state of MADHYA
PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, SDM (Revenue) Bhikangaon in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall
be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH347-B in the stretch of land from
Km. 1 to Km. 36.765 in the district of Khargone in the state of MADHYA PRADESH

|State: MADHYA PRADESH ||District: Khargone |

Sl. No. || Survey/Plot Number || Type of Land Nature of Land Area Area
(in Local Unit) (in Hectares)

Lol 2 f s : L s [ e |
|Ta|uk: Bhikangaon |
|Vi||age: Surwa |
|1 ||101/1 ||Private ||Agricu|ture/Unirrigated || 0.0144 (Hectare )|| 0.0144|
|2 ||102 ||Private ||Agricu|ture/ Unirrigated || 0.0172 (Hectare )|| 0.0172|
|3 ||103 ||Government ||Panchayat Bhawan || 0.0068 (Hectare )” 0.0068|
|4 ||111/1 ||Private ||Agricu|ture/ Unirrigated || 0.0067 (Hectare )” 0.0067|
|5 ||111/2/1 ||Private ||Agriculture/ Unirrigated || 0.0045 (Hectare )” 0.0045|
|6 ||111/2/2 ||Private ||Agricu|ture/ Unirrigated || 0.0037 (Hectare )|| 0.0037|
|7 ||111/2/3 ||Private ||Agricu|ture/ Unirrigated || 0.0021 (Hectare )|| 0.0021|
|8 ||115 ||Government ||Rasta || 0.0034 (Hectare )|| 0.0034|

9 116/1 Private Agriculture/ Unirrigated 0.021 (Hectare ) 0.021
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10 117 Private Agriculture/ Unirrigated 0.004 (Hectare ) 0.004

|11 ||118 ||Private ||Unirrigated/Padat || 0.0138 (Hectare )|| 0.0138|
|12 ||119 ||Private ||Agricu|ture/ Unirrigated || 0.0167 (Hectare )|| 0.0167|
|13 ||124/1 ||Private ||Agricu|ture/ Unirrigated || 0.0289 (Hectare )” 0.0289|
|14 ||125/1 ||Private ||Agricu|ture/ Unirrigated || 0.003 (Hectare )|| 0.003|
|15 ||126/1 ||Private ||Agricu|ture/ Unirrigated || 0.0203 (Hectare )|| 0.0203|
|16 ||127 ||Government ||Rasta || 0.0093 (Hectare )|| 0.0093|
|17 ||132 ||Private ||Agricu|ture/ Irrigated ” 0.0155 (Hectare )|| 0.0155|
|18 ||134/1/2/1 ||Private ||Agricu|ture/ Irrigated ” 0.0307 (Hectare )|| 0.0307|
|19 ||137 ||Private ||Agricu|ture/ Irrigated ” 0.0065 (Hectare )|| 0.0065|
|20 ||145 ||Government ||Rasta ” 0.332 (Hectare )|| O.332|
|21 ||19/1/3 ||Private ||Agricu|ture/ Irrigated || 0.0172 (Hectare )|| 0.0172|
|22 ||19/2 ||Private ||Residentia| || 0.0433 (Hectare )|| 0.0433|
|23 ||19/3 ||Private ||AgricuIture/Unirrigated/ResidenciaI || 0.0157 (Hectare )|| 0.0157|
|24 ||7 ||Government ||Rasta || 0.0135 (Hectare )|| 0.0135|
|25 ||8/1/2 ||Private ||Agricu|ture/ Irrigated || 0.0628 (Hectare )|| 0.0628|
|26 ||8/2/1 ||Private ||AgricuIture/Unirrigated/lrrigated || 0.0115 (Hectare )|| 0.0115|
|27 ||8/2/2 ||Private ||AgricuIture/Unirrigated/lrrigated || 0.0081 (Hectare )” 0.0081|
|28 ||9/1/1 ||Private ||Agriculture/ Irrigated || 0.0169 (Hectare )” 0.0169|
|29 ||9/181/1 ||Private ||Agriculture/ Unirrigated || 0.0029 (Hectare )” 0.0029|
|30 ||9/182/1/2 ||Private ||Agriculture/ Unirrigated || 0.0161 (Hectare )” 0.0161|
|31 ||9/182/2/1 ||Private ||Agriculture/ Unirrigated || 0.0294 (Hectare )” 0.0294|
|32 ||9/183 ||Private ||Agriculture/ Unirrigated || 0.0107 (Hectare )” 0.0107|
|33 ||9/2 ||Government ||Rasta || 0.0114 (Hectare )|| 0.0114|
|34 ||9/3 ||Private ||Unirrigated/Padat || 0.0106 (Hectare )|| 0.0106|
|35 ||98/1 ||Private ||Agricu|ture/ Unirrigated || 0.0044 (Hectare )|| 0.0044|
|36 ||98/2 ||Private ||Agricu|ture/ Unirrigated || 0.0081 (Hectare )|| 0.0081|
|37 ||99 ||Private ||Agricu|ture/ Unirrigated || 0.0083 (Hectare )|| 0.0083|
|Vi||age: Lalni |
|38 ||144 ||Government ||Sadak || 0.0213 (Hectare )” 0.0213|
|39 ||145/1 ||Government ||Charnoi || 0.002 (Hectare )” 0.002|
|40 ||147/3 ||Government ||Rasta ” 0.0029 (Hectare )” 0.0029|
|41 ||148/1 ||Government ||Charnoi || 0.0009 (Hectare )” 0.0009"
|42 ||158 ||Private ||Agriculture/ Irrigated || 0.03 (Hectare )” 0.03|
|43 ||159 ||Private ||Agriculture/ Irrigated ||0.0162 (Square Meter)” 0.0000016|
|44 ||161/1 ||Private ||Agricu|ture/ Irrigated || 0.0268 (Hectare )|| 0.0268|
|45 ||161/2 ||Government ||Nahar || 0.0121 (Hectare )|| 0.0121|
46 161/3/2 Private Agriculture/ Non Irrigated 0.0117 (Hectare ) 0.0117
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47 162/5 Private Agriculture/ Non Irrigated 0.0362 (Hectare ) 0.0362
|48 ||162/6 ||Private ||Agricu|ture/ Irrigated || 0.0384 (Hectare )|| 0.0384|
|49 ||163/1/2 ||Private ||Agricu|ture/ Irrigated || 0.0219 (Hectare )|| 0.0219|
|50 ||163/1/3 ||Private ||Agricu|ture/ Irrigated || 0.0236 (Hectare )|| 0.0236|
|51 ||163/2/1 ||Private ||Agricu|ture/ Irrigated || 0.0751 (Hectare )|| 0.0751|
|52 ||164/1/1 ||Private ||Agricu|ture/ Irrigated || 0.0471 (Hectare )|| 0.0471|
|53 ||164/2/1 ||Private ||Agricu|ture/ Irrigated || 0.0553 (Hectare )|| 0.0553|
|54 ||164/3 ||Private ||Agricu|ture/ Irrigated ” 0.0162 (Hectare )|| 0.0162|
|55 ||164/4 ||Private ||Agricu|ture/ Irrigated ” 0.0194 (Hectare )|| 0.0194|
|56 ||164/5 ||Private ||Agricu|ture/ Irrigated ” 0.0209 (Hectare )” 0.0209|
|57 ||164/6 ||Private ||Agricu|ture/ Irrigated ” 0.0164 (Hectare )|| 0.0164|
|Vi||age: Bamnala |
|58 ||10 ||Private ||Agricu|ture/ Irrigated || 0.0254 (Hectare )|| 0.0254|
|59 ||101/2 ||Private ||Agricu|ture/ Irrigated || 0.0116 (Hectare )|| 0.0116|
|60 ||108 ||Private ||Agricu|ture/ Non Irrigated || 0.0097 (Hectare )|| 0.0097|
|61 ||410/8 ||Private ||Agricu|ture/ Non Irrigated || 0.003 (Hectare )|| 0.003|
|62 ||412/14 ||Private ||Agricu|ture/ Irrigated || 0.01 (Hectare )|| 0.01|
|63 ||413/14/1 ||Private ||Agriculture/ Irrigated || 0.0684 (Hectare )” 0.0684|
|64 ||60/2 ||Private ||Agricu|ture/ Irrigated || 0.0027 (Hectare )” 0.0027|
|65 ||61/1/2 ||Private ||Agriculture/ Irrigated || 0.0879 (Hectare )” 0.0879|
|66 ||63/1 ||Private ||Agriculture/ Irrigated || 0.0101 (Hectare )” 0.0101|
|67 ||64/3 ||Private ||Agriculture/ Irrigated || 0.0665 (Hectare )” 0.0665|
|68 ||68 ||Private ||Agriculture/ Irrigated || 0.3233 (Hectare )” 0.3233|
|69 ||75/2/l ||Private ||Agricu|ture/ Irrigated || 0.0316 (Hectare )|| 0.0316|
|7O ||77/2 ||Private ||Agricu|ture/ Irrigated || 0.1105 (Hectare )|| O.1105|
|7l ||81/1/2 ||Private ||Agricu|ture/ Irrigated || 0.0012 (Hectare )|| 0.0012|
|72 ||9 ||Private ||Agricu|ture/ Irrigated || 0.0153 (Hectare )|| 0.0153|
|73 ||95 ||Private ||Agricu|ture/ Irrigated || 0.0206 (Hectare )|| 0.0206|
|74 ||96 ||Private ||Agricu|ture/ Irrigated || 0.0377 (Hectare )|| 0.0377|
|Vi||age: Saikhedi |
|75 ||147/1/1 ||Private ||Agricu|ture/ Non Irrigated || 0.0422 (Hectare )|| 0.0422|
|76 ||260/2 ||Private ||Agriculture/ Irrigated ” 0.0017 (Hectare )” 0.0017|
|77 ||299 ||Government ||Rasta || 0.0029 (Hectare )” 0.0029|
|78 ||300/1/3/2/1 ||Private ||Agriculture/ Irrigated || 0.3189 (Hectare )” 0.3189|
|79 ||300/1/4 ||Private ||Agriculture/ Irrigated || 0.0191 (Hectare )” 0.0191|
|80 ||300/1/5 ||Private ||Agricu|ture/ Irrigated || 0.4586 (Hectare )|| 0.4586|
|81 ||314/7 ||Private ||Agricu|ture/ Irrigated || 0.2202 (Hectare )|| 0.2202|

Village: Kodla Khalsa
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82 103/11 Private Agriculture/ Non Irrigated 0.0164 (Hectare ) 0.0164
|83 ||103/12 ||Private ||Agricu|ture/ Non Irrigated || 0.0289 (Hectare )|| 0.0289|
|84 ||106/1/1/1 ||Private ||Agricu|ture/ Non Irrigated || 0.0405 (Hectare )|| 0.0405|
|85 ||106/1/1/3 ||Private ||Agricu|ture/ Irrigated || 0.0174 (Hectare )|| 0.0174|
|86 ||106/2/2 ||Private ||Agricu|ture/ Non Irrigated || 0.0525 (Hectare )|| 0.0525|
|87 ||112/10 ||Private ||Agricu|ture/ Non Irrigated || 0.0086 (Hectare )|| 0.0086|
|Vi||age: Kodla Jagir |
|88 ||115/12 ||Private ||Agricu|ture/ Irrigated ” 0.0098 (Hectare )|| 0.0098|
|89 ||115/5/1 ||Private ||Agricu|ture/ Irrigated ” 0.0275 (Hectare )|| 0.0275|
|90 ||119 ||Government ||Agricu|ture Farm ” 0.1605 (Hectare )|| 0.1605|
|91 ||120 ||Government ||Agricu|ture Farm ” 0.1867 (Hectare )|| 0.1867|
|92 ||95/1/1/1 ||Private ||Agricu|ture/ Non Irrigated || 0.0459 (Hectare )|| 0.0459|
|93 ||95/1/1/2/1 ||Private ||Agricu|ture/ Non Irrigated || 0.0477 (Hectare )|| 0.0477|
|Vi||age: Bhikangaon |
|94 ||251/1 ||Private ||Agricu|ture/ Irrigated || 0.2318 (Hectare )|| 0.2318|
|95 ||251/2 ||Private ||Agricu|ture/ Irrigated || 0.3241 (Hectare )|| 0.3241|
|96 ||251/3 ||Private ||Agricu|ture/ Irrigated || 0.2974 (Hectare )|| 0.2974|
|97 ||252/1 ||Private ||Agriculture/ Irrigated || 0.3826 (Hectare )” 0.3826|
|98 ||271/1/3 ||Private ||Agriculture/ Irrigated || 0.486 (Hectare )” 0.486|
|99 ||272 ||Government ||Charnoi || 0.0138 (Hectare )” 0.0138|
|100 ||273/1 ||Private ||Agricu|ture/ Irrigated || 0.1021 (Hectare )|| 0.1021|
|101 ||273/5 ||Private ||Agricu|ture/ Irrigated || 0.0722 (Hectare )|| 0.0722|
|102 ||274/1 ||Private ||Agricu|ture/ Irrigated || 0.0266 (Hectare )” 0.0266|
|103 ||276/2 ||Private ||Commercial || 0.0404 (Hectare )|| 0.0404|
|104 ||279 ||Government ||Na|a || 0.0228 (Hectare )|| 0.0228|
|105 ||286/l ||Private ||Agricu|ture/ Irrigated || 0.0486 (Hectare )|| 0.0486|
|106 ||299/3/1 ||Private ||Agricu|ture/ Irrigated || 0.1473 (Hectare )|| O.1473|
|107 ||299/3/3 ||Private ||Agricu|ture/ Irrigated || 0.122 (Hectare )|| 0.122|
|108 ||299/3/4 ||Private ||Agricu|ture/ Irrigated || 0.0914 (Hectare )” 0.0914|
|109 ||299/3/5 ||Private ||Agriculture/ Irrigated || 0.0973 (Hectare )” 0.0973|
|110 ||299/4/4 ||Private ||Agricu|ture/ Irrigated || 0.4104 (Hectare )|| O.4104|
|111 ||300/3/2 ||Private ||Agriculture/ Irrigated ” 0.0137 (Hectare )” 0.0137|
|112 ||300/4/1 ||Private ||Agriculture/ Irrigated || 0.0715 (Hectare )” 0.0715|
|113 ||314/1/3 ||Private ||Agriculture/ Irrigated || 0.0094 (Hectare )” 0.0094|
|114 ||314/1/4 ||Private ||Agricu|ture/ Irrigated || 0.0527 (Hectare )|| 0.0527|
|115 ||315/3 ||Private ||Agricu|ture/ Irrigated || 0.0025 (Hectare )|| 0.0025|
|116 ||316 ||Government ||Charagah || 0.0064 (Hectare )|| 0.0064|

Village: Temla
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117 100 Private Nala 0.0121 (Hectare ) 0.0121
|118 ||105 ||Private ||Charagah || 0.033 (Hectare )|| 0.033|
|119 ||107 ||Private ||Agricu|ture/ Irrigated || 0.0082 (Hectare )|| 0.0082|
|120 ||108 ||Private ||Agricu|ture/ Padat || 0.0136 (Hectare )|| 0.0136|
|121 ||109 ||Private ||Rasta || 0.0109 (Hectare )|| 0.0109|
|122 ||111 ||Private ||Agricu|ture/ Irrigated || 0.0147 (Hectare )|| 0.0147|
|123 ||113 ||Private ||Agricu|ture/ Non Irrigated || 0.0254 (Hectare )|| 0.0254|
|124 ||115 ||Private ||Agricu|ture/ Padat ” 0.0229 (Hectare )” 0.0229|
|125 ||116/3 ||Private ||Agricu|ture/ Padat ” 0.0045 (Hectare )|| 0.0045|
|126 ||124/2/1/1/1/2 ||Private ||Commercial ” 0.0326 (Hectare )|| 0.0326|
|127 ||151 ||Government ||Rasta ” 0.0105 (Hectare )|| 0.0105|
|128 ||156/2 ||Private ||Commercial || 0.1331 (Hectare )|| 0.1331|
|129 ||169/1/8 ||Private ||Agricu|ture/ Irrigated || 0.007 (Hectare )|| 0.007|
|130 ||169/10 ||Private ||Agricu|ture/ Irrigated || 0.2471 (Hectare )|| O.2471|
|131 ||169/11 ||Private ||Agricu|ture/ Irrigated || 0.2636 (Hectare )|| 0.2636|
|132 ||169/12 ||Private ||Agricu|ture/ Irrigated || 0.0401 (Hectare )” 0.0401|
|133 ||169/13 ||Private ||Agricu|ture/ Irrigated || 0.0826 (Hectare )|| 0.0826|
|134 ||169/2/1 ||Private ||Agricu|ture/ Irrigated || 0.0824 (Hectare )” 0.0824|
|135 ||169/2/2 ||Private ||Agriculture/ Irrigated || 0.0341 (Hectare )” 0.0341|
|136 ||169/2/3 ||Private ||Agriculture/ Irrigated || 0.0311 (Hectare )” 0.0311|
|137 ||169/2/4/1 ||Private ||Agricu|ture/ Irrigated || 0.0111 (Hectare )|| 0.0111|
|138 ||169/6 ||Private ||Agriculture/ Irrigated || 0.0459 (Hectare )” 0.0459|
|139 ||169/7 ||Private ||Agriculture/ Irrigated || 0.0121 (Hectare )” 0.0121|
|l40 ||169/9 ||Private ||Commercial || 0.0169 (Hectare )|| 0.0169|
|l41 ||97 ||Private ||Na|a || 0.0377 (Hectare )|| 0.0377|
|l42 ||98/1/2 ||Private ||Agricu|ture/ Irrigated || 0.0271 (Hectare )|| 0.0271|
|l43 ||98/2/l/1/1/1 ||Private ||Agricu|ture/ Irrigated || 0.0174 (Hectare )|| 0.0174|
|l44 ||98/2/l/1/1/2 ||Private ||Agricu|ture/ Irrigated || 0.0237 (Hectare )|| 0.0237|
|l45 ||98/2/l/1/2 ||Private ||Agricu|ture/ Irrigated || 0.0258 (Hectare )|| 0.0258|
|146 ||98/2/1/2 ||Private ||Agriculture/ Irrigated || 0.0232 (Hectare )” 0.0232|
|147 ||98/2/2 ||Private ||Agriculture/ Irrigated || 0.0257 (Hectare )” 0.0257|
|148 ||98/3/1/1/1 ||Private ||Agriculture/ Non Irrigated || 0.0272 (Hectare )” 0.0272|
|149 ||98/3/1/1/2 ||Private ||Agriculture/ Non Irrigated || 0.0254 (Hectare )” 0.0254|
|150 ||98/3/1/1/3 ||Private ||Agriculture/ Non Irrigated || 0.0246 (Hectare )” 0.0246|
|151 ||98/3/1/1/4 ||Private ||Agriculture/ Non Irrigated || 0.0348 (Hectare )” 0.0348|
|152 ||98/3/1/1/5 ||Private ||Agricu|ture/ Non Irrigated || 0.0522 (Hectare )|| 0.0522|
|153 ||99/2/1 ||Private ||Agricu|ture/ Non Irrigated || 0.0104 (Hectare )|| 0.0104|
154 99/2/2 Private Agriculture/ Non Irrigated 0.0599 (Hectare ) 0.0599|
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155 99/2/3 Private Agriculture/ Non Irrigated 0.0108 (Hectare ) 0.0108|
|156 ||99/2/4 ||Private ||Agricu|ture/ Non Irrigated || 0.0103 (Hectare )|| 0.0103|
|Village: Piprad |
|157 ||55/1/1/1 ||Private ||Agricu|ture/ Irrigated || 0.0106 (Hectare )” 0.0106|
|158 ||55/1/1/2 ||Private ||Agricu|ture/ Irrigated || 0.0053 (Hectare )|| 0.0053|
|159 ||55/1/2 ||Private ||Agricu|ture/ Irrigated || 0.0077 (Hectare )|| 0.0077|
|160 ||56 ||Government ||Aabadi || 0.0659 (Hectare )|| 0.0659|
|161 ||59/2 ||Private ||Agricu|ture/ Irrigated ” 0.0027 (Hectare )” 0.0027|
|162 ||59/3 ||Private ||Agricu|ture/ Irrigated ” 0.0101 (Hectare )|| 0.0101|

|Vi||age: Lalkheda |

|163 ||26/4 ||Private ||Agricu|ture/ Irrigated ” 0.0094 (Hectare )|| 0.0094|
|164 ||275/3 ||Private ||Dharamshala || 0.1027 (Hectare )|| 0.1027|
|165 ||278 ||Government ||Na|a || 0.0011 (Hectare )|| 0.0011|
|166 ||295 ||Private ||Agricu|ture/ Irrigated || 0.0011 (Hectare )|| 0.0011|
|167 ||36/1/1/3 ||Private ||Agricu|ture/ Irrigated || 0.3785 (Hectare )|| O.3785|
|168 ||37/2 ||Government ||Rasta || 0.0141 (Hectare )|| 0.0141|
|169 ||37/4 ||Government ||Rasta || 0.0208 (Hectare )” 0.0208|
|170 ||385/1 ||Private ||Agriculture/ Irrigated || 0.0083 (Hectare )” 0.0083|
|171 ||385/2 ||Private ||Agricu|ture/ Irrigated || 0.0177 (Hectare )|| 0.0177|
|172 ||386 ||Private ||Agriculture/ Irrigated || 0.0043 (Hectare )” 0.0043|
|Vi||age: Sundrel |

35/1/1/1/1/1/1/1/2,

35/1/1/1/1/1/1/1/1/11,

35/1/1/1/1/1/1/1/1/2,

35/1/1/1/1/1/1/1/2,

35/1/1/1/1/1/1/2,

35/1/1/1/1/2, 35/1/1/1/2,

35/1/1/2, 35/1/2, . Commercial/ Residential Agriculture/
173 Private . . 0.0835 (Hectare ) 0.0835

35/1/1/1/1/1/1/172, Irrigated/ Non Irrigated

35/1/1/1/1/1/1/1/1/1,

35/1/1/1/1/1/1/1/1/2,

35/1/1/1/1/171/1/2,

35/1/1/1/1/1/1/2,

35/1/1/1/1/2, 35/1/1/1/2,

35/1/1/2, 35/1/2

Commercial/ Agriculture/ Non
174 38/1/1/1/1 Private . . 0.0258 (Hectare ) 0.0258
Irrigated/Irrigated

|175 ||39 ||Government ||Rasta ” 0.001 (Hectare )” 0.001|

|176 ||42 ||Government ||Rasta || 0.0036 (Hectare )” 0.0036|
|177 ||43/5 ||Private ||Agriculture/ Irrigated || 0.0369 (Hectare )” 0.0369|
|178 ||58/1/2/2/1 ||Private ||Agriculture/ Irrigated || 0.1481 (Hectare )” 0.1481|

179 58/3/1/1 Private Agriculture/ Irrigated 0.2283 (Hectare ) 0.2283|
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Village: Birul

|180 ||223/3 ||Private ||Agriculture/ Irrigated || 0.0359 (Hectare )|| 0.0359|
|181 ||400/2/1/5 ||Private ||Agriculture/ Irrigated || 0.2527 (Hectare )|| O.2527|
|182 ||403/1 ||Private ||Agriculture/ Irrigated || 0.157 (Hectare )|| 0.157|
|183 ||406 ||Private ||Commercia| || 0.0166 (Hectare )|| 0.0166|
|Vi||age: Bhatalpura |
|184 ||197 ||Government ||Rasta || 0.0573 (Hectare )|| 0.0573|
|185 ”251/2 ||Private ||Agricu|ture/ Irrigated ” 0.0036 (Hectare )|| 0.0036|
|186 ”58/5/2 ||Private ||Agricu|ture/ Irrigated ” 0.0088 (Hectare )|| 0.0088|
|187 ”62/1 ||Private ||Agricu|ture/ Irrigated ” 0.095 (Hectare )|| 0.095|
|Vi||age: Dhobikhodara |
|188 ||326/2 ||Private ||Agricu|ture || 0.0112 (Hectare )|| 0.0112|
|189 ||327/2 ||Private ||Agricu|ture/ Irrigated || 0.0354 (Hectare )|| 0.0354|
|190 ||328 ||Private ||Agricu|ture || 0.0736 (Hectare )|| 0.0736|
|191 ||334 ||Private ||Agricu|ture/ Irrigated || 0.0093 (Hectare )|| 0.0093|
|192 ||451 ||Government ||Na|a || 0.0233 (Hectare )|| 0.0233|
|193 ||452 ||Private ||Agricu|ture/ Irrigated || 0.0331 (Hectare )|| 0.0331|
|194 ||453 ||Government ||Rasta || 0.0053 (Hectare )” 0.0053|
|195 ||454 ||Private ||Agriculture/ Irrigated || 0.0647 (Hectare )” 0.0647|
| Total” 10.6461016|
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